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CEN TRAL ADMINISTRATI VE TRIBWN AL P RIN CIPAL BENCH
NEwW DELHI,

O, A.No,752/98

| ‘ o \
New Delhi: this the 2/~ th gay of fp ril, 1998,

HON'SLE MR, S, R, ADIGE, VICE CHAT AMaN( ) .
HON 'BLE MRS, LAKSHMI SWAMINATHAN, MmemBER(D) -

Shri Una Kant Mishra §/0 shpi Ram Bharosey Mishra,

o Csptain V.K. Trip athi, |

© R22D-65, Gali No.4, Mahabir Enclave, Palam, ,
Dal hi ‘ : eeoo Rpplicaﬂtoa

(sy Adwcatez shri Pemoﬂhlawét)

Yo rsus
Union. of India through

1. The Secretary to the vtd of Indiag,
Oepartment of pefence Progduction,
Ministry of Defenca, .
Soouth Block, New Delhi,

2, The Genaral Manager,
" Fisld Gun Factoxy ,
Kalpi Road, Kanpur (up),

3. The pirector General, '
- Ordnance Facto ry 8o ard,
Ministry of pefan cep
Ayudh Bhawan, 10=p, Auckl and Ro ady
Cal cutt a=700 001,

4. The Bneral Manager,
Srall Ams Factory,
Kalpi Rady, Knzpur (Up) oessse0 RBSpONdents,

JUDGMEN T

' BY_HON'BLE M BodeBaADIGE, VICE CHAT A" an () ¢

- ' Applicant segks gppointment in semi-
'skilled category of hrt.isan on the ground inter
alia that ‘he has completed gpprenticeship course,

2. Aceording to appl:lca:\t."s own submissions
. yen '

in para 4,7 of the 0a, réspondents, asked epplicant
by letter dated 23.1,96 to wait till requiremgnts

/LQ:




q"\t'/'

6? extra manpouerp ar8 projectasd to the local

Boployment £y change,

3 Thers 1s no avement in the 04 that such
@ projection has besan made, but gpplicant®s ngg
has not been forwarded; or that: vacahcies haw

besn intimatedq/ aqys rtised but spplicantis

| Candi datups has not bsen considered,

4, . As gppointment dep ends Wpon availability

of vacangy, in the absence of gy avement as tg

'availability of Vacancgy, the 04 i disnisseq

in liming,
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( MRS, Laksmmp SUAMIN ATHAN ) ( S.R.AbIGE
MEnBER(D) VICE CHAIRM(p),
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